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Supreme Court [18]

Anun Dhawan v. Union of India, (A.S. Bopanna and Dipankar Datta, JJ.), 2023 SCC OnLine SC 2473
Anun Dhawan v. Union of India, (A.S. Bopanna and Hima Kohli, JJ.), 2023 SCC OnLine SC 2474
Anun Dhawan v. Union of India, (A.S. Bopanna and Hima Kohli, JJ.), 2023 SCC OnLine SC 2475
Anun Dhawan v. Union of India, (A.S. Bopanna and Hima Kohli, JJ.), 2023 SCC OnLine SC 2476
Anun Dhawan v. Union of India, (A.S. Bopanna and P.S. Narasimha, JJ.), 2022 SCC OnLine SC 2477

Anun Dhawan v. Union of India, (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024 SCC OnLine SC
5589

Anun Dhawan v. Union of India, (N.V. Ramana, C.J. and A.S. Bopanna and Hima Kohli, JJ.), 2022
SCC OnLine SC 2476

Anun Dhawan v. Union of India, (N.V. Ramana, C.J. and Surya Kant and Hima Kohli, JJ.), 2022 SCC
OnLine SC 2475

Anurag Vijaykumar Goel v. State of Maharashtra, (B.R. Gavai, K. Vinod Chandran and N.V.
Anjaria, J].), 2025 SCC OnLine SC 1611

Apeejay School v. Dhriti Duggal, (B.R. Gavai, C.J. and K. Vinod Chandran and N.V. Anjaria, JJ.),
2025 SCC OnLine SC 1612

Bihar State Food & Civil Supply Corpn. Ltd. v. Sanjay Kumar, (P.S. Narasimha and Manoj Misra,
J1.), 2025 SCC OnLine SC 1604

Deepak Kumar Sahu v. State of Chhattisgarh, (Sudhanshu Dhulia and N.V. Anjaria, JJ.), 2025 SCC
OnLine SC 1610

Harish Kumar v. Amar Nath, (Ahsanuddin Amanullah and S.V.N. Bhatti, JJ.), 2025 SCC OnLine SC
1607

Kallu Nat v. State of U.P., (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 1606

Narayan Yadav v. State of Chhattisgarh, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine
SC 1603

Odisha State Financial Corpn. v. Vigyan Chemical Industries, (J.B. Pardiwala and R. Mahadevan,
J1.), 2025 SCC OnLine SC 1609

Operation Asha v. Shelly Batra, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 1605

Sincere Securities (P) Ltd. v. Chandrakant Khemka, (Sanjay Kumar and Satish Chandra Sharma,
J1.), 2025 SCC OnLine SC 1608

Allahabad High Court [47]

Ajeet Singh v. D.D.C., (Chandra Kumar Rai, J.), 2025 SCC OnLine All 4540
Akbar v. Commr., (Irshad Ali, J.), 2025 SCC OnLine All 4541

Amit Kumar v. State of U.P., (Chandra Kumar Rai, J.), 2024 SCC OnLine All 8919
Anil Kishore v. SBI, (Irshad Ali, J.), 2025 SCC OnLine All 4512

Anubhav Jain v. Union of India, (Shekhar B. Saraf and Praveen Kumar Giri, JJ.), 2025 SCC OnLine
All 4544

Archana Sahu v. State of U.P., (Dr Yogendra Kumar Srivastava, J.), 2025 SCC OnLine All 4536
Asheesh Kumar v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 4518

Ashok Kumar Gupta v. State of U.P., (Ashwani Kumar Mishra and Jayant Banerji, JJ.), 2025 SCC
OnLine All 4546
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Ashok Kumar v. Bhartiya Jeevan Beema Nigam Mandal Karyalaya, (Shekhar Kumar Yadav, J.),
2025 SCC OnLine All 4524

Atul Kumar v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 4537

Babita Kumariv. U.P. Rajya Vidyut Utpadan Nigam Ltd., (Ajay Bhanot, J.), 2025 SCC OnLine All
4534

Bindra Prasad Patel v. State of U.P., (Ashwani Kumar Mishra and Praveen Kumar Giri, JJ.), 2025
SCC OnlLine All 4528

Devi Prasad Mishra v. Nayara Energy Ltd., (Jaspreet Singh, J.), 2025 SCC OnLine All 4514
Dhanu Krishi Sewa Kendra v. State of U.P., (Rajnish Kumar, J.), 2025 SCC OnLine All 4508
Faisal Siddiqui v. State of U.P., (Rajnish Kumar, J.), 2025 SCC OnLine All 4522

Gulfam v. State of U.P., (Sanjay Kumar Singh, J.), 2025 SCC OnLine All 4520

Hindustan Petroleum Corpn. Ltd. v. Fida Hussain, (Shekhar B. Saraf and Praveen Kumar Giri, JJ.),
2025 SCC OnLine All 4513

Kanak Srivastava v. Banaras Hindu University, (J.J. Munir, J.), 2025 SCC OnLine All 4539
Lalit Kumar v. State of U.P., (Nalin Kumar Srivastava, J.), 2025 SCC OnLine All 4517
Lavkush Yadav v. State of U.P., (Nand Prabha Shukla, J.), 2025 SCC OnLine All 4526
Mahesh Kumar Chauhan v. State of U.P., (Ajit Kumar, J.), 2025 SCC OnLine All 4538
Munni v. State of U.P., (Ajit Kumar, J.), 2025 SCC OnLine All 4531

Nancy Soni v. State of U.P., (Mahesh Chandra Tripathi and Prashant Kumar, JJ.), 2024 SCC OnLine
All 8918

Prabhat Mishra v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 4532
Pradeep Soni v. State of U.P., (Vinod Diwakar, J.), 2024 SCC OnLine All 8915
Pradeep Soni v. State of U.P., (Vinod Diwakar, J.), 2024 SCC OnLine All 8916

Prakhar Kumar v. Aditi Dhaundiyal, (Arindam Sinha and Dr Yogendra Kumar Srivastava, JJ.),
2025 SCC OnLine All 4523

Pranay Krishna v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 4511

Rakesh Kumar Sharma v. Ramjan Baksh, (Vivek Kumar Birla and Jitendra Kumar Sinha, JJ.), 2025
SCC OnLine All 4515

Ram Pramesh Gupta v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 4510
Ram Sanehi v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 4525
Rambachan Yadav v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 4530

Ratnesh Kumar Singh v. Pushpraj Singh, (Vivek Kumar Birla and Jitendra Kumar Sinha, JJ.), 2025
SCC OnlLine All 4516

S.S. Enterprises v. State of U.P., (Shekhar B. Saraf and Praveen Kumar Giri, JJ.), 2025 SCC OnLine
All 4547

Sachin Kumar Verma v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 4507
Sandeep Singh v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 4509
Santosh v. State of U.P., (Siddharth and Avnish Saxena, JJ.), 2025 SCC OnLine All 4521

Savita Sharma v. State of U.P., (Mahesh Chandra Tripathi and Vinod Diwakar, JJ.), 2025 SCC
OnLine All 4542

Savita Sharma v. State of U.P., (Mahesh Chandra Tripathi and Vinod Diwakar, JJ.), 2025 SCC
OnLine All 4543
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Suez India (P) Ltd. v. U.P. Pollution Control Board, (Attau Rahman Masoodi and Subhash
Vidyarthi, JJ.), 2025 SCC OnLine All 4545

Sushil Pandey v. Sanjay Prasad, (Shree Prakash Singh, J.), 2024 SCC OnLine All 8917
Tej Pratap Singh v. State of U.P., (Sanjay Kumar Singh, J.), 2025 SCC OnLine All 4519
Tinku Singh v. State of U.P., (Ajay Bhanot, J.), 2025 SCC OnLine All 4533

U.P. Jal Nigam Rural v. Tarun Kumar Sharma, (Attau Rahman Masoodi and Prakash Singh, JJ.),
2025 SCC OnLine All 4527

Vikas Yadav v. State of U.P., (J.J. Munir, J.), 2025 SCC OnLine All 4535
Vikrant Sengar v. State of U.P., (Ajay Bhanot, J.), 2025 SCC OnLine All 4529
Vishal v. State of U.P., (Rajeev Misra, J.), 2022 SCC OnLine All 2662

Andhra Pradesh High Court [17]
A.P. SRTCv. Palla Ramani, (A. Hari Haranadha Sarma, J.), 2025 SCC OnLine AP 2825
Charbel India v. State of A.P., (B 'V L N Chakravarthi, J.), 2025 SCC OnLine AP 2815
Dayam Peda Ranga Rao v. Joint Director, (Harinath N., J.), 2025 SCC OnLine AP 2822

Deevi Gopala Krishna Srinivasa Ayyangar v. State of A.P., (K Sreenivasa, J.), 2025 SCC OnLine AP
2829

H. Suresh Babu v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2816
K. Subramanyam Reddy v. K. Kesavulu Reddy, (B. Krishna Mohan, J.), 2025 SCC OnLine AP 2813

Karuturi Cyril Babu v. Thota Venkata Satyanarayana, (A. Hari Haranadha Sarma, J.), 2025 SCC
OnLine AP 2826

Kokkiligadda Kamalakshi v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 2827

Kondeti Venkateswaramma v. Ammisetti Ranga Rao, (A. Hari Haranadha Sarma, J.), 2025 SCC
OnLine AP 2824

Lanka Venkata Ramanamma v. Malla Satyanarayana, (Venuthurumalli Gopala Krishna Rao, J.),
2025 SCC OnLine AP 2823

Manchu Mohan Babu v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
2821

Moola Ramabhupal Reddy v. Kummara Jayaa Ramudu, (B.S. Bhanumathi, J.), 2025 SCC OnLine
AP 2814

Munaga Subba Reddy v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2817
R. Anil Kumar v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 2828
Sare Sateesh Kumar v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2819
Teja v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2818

Yerrabotula Raviteja Chowdhary v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP
2820

Bombay High Court [15]

AJR Infra & Tolling Ltd. v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC
OnLine Bom 2806

Amruta v. Sachin, (Kamal Khata, J.), 2025 SCC OnLine Bom 2808
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Indrajit v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2025 SCC OnLine Bom 2802
Laxman v. State of Maharashtra, (Abhay S. Waghwase, J.), 2025 SCC OnLine Bom 2803

Navnath Balaso Deshmukh v. Gajanan Dattatraya Gore, (Ashwin D. Bhobe, J.), 2025 SCC OnLine
Bom 2805

New India Assurance Co. Ltd. v. Dagdu, (Abhay S. Waghwase, J.), 2025 SCC OnLine Bom 2804

Prakash Rajaram Surve v. Prakash Rajaram Surve, (Sandeep V. Marne, J.), 2025 SCC OnLine Bom
2800

Ramesh Navnath Kokate v. Zilla Parishad, (Manish Pitale and Y.G. Khobragade, JJ.), 2025 SCC
OnLine Bom 2810

Sayeed Ahmed Shindole Trustee of the Upper Colaba Mohammedan Kadimi Cemetery Chawl &
Mosque v. Municipal Commr., (G.S. Patel and Kamal Khata, JJ.), 2024 SCC OnLine Bom 4234

Schenker India (P) Ltd. v. SK APS Industries (P) Ltd., (Alok Aradhe, C.J. and Sandeep V. Marne, J.),
2025 SCC OnLine Bom 2801

Sheetal Nilesh Dahanukar v. Nilesh Purshottam Dahanukar, (Manjusha Deshpande, J.), 2025 SCC
OnLine Bom 2807

Shravan Santosh Bhansali v. State of Maharashtra, (Manish Pitale and Y.G. Khobragade, JJ.), 2025
SCC OnLine Bom 2811

Ushabai Santosh Wagh v. Collector, (S.G. Chapalgaonkar, J.), 2025 SCC OnLine Bom 2812

Vishal Intelligence Securities Services v. Labour Commr., (S.G. Chapalgaonkar, J.), 2025 SCC
OnLine Bom 2813

Womens Coop. Bank Ltd. v. Vikas Bhagwant Sawkar, (Nivedita P. Mehta, J.), 2025 SCC OnLine
Bom 2809

Calcutta High Court [59]
Abdul Khalid v. Lieutenant Governor, (Suvra Ghosh, J.), 2025 SCC OnLine Cal 6369
Abul Hossain Mondal v. State of W.B., (Ajay Kumar Gupta, J.), 2025 SCC OnLine Cal 6352

Andaman & Nicobar Administration v. Sameer Igbal Bajaj, (Suvra Ghosh and Md. Shabbar Rashidi,
11.), 2025 SCC OnLine Cal 6349

Aniket Mahata v. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 6351

Aparajita Mukherjee v. Union of India, (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 6368
Ashok Das v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 6374

Biswanath Halder v. State of W.B., (Tirthankar Gheosh, J.), 2025 SCC OnLine Cal 6339
Biswarup Mukherjee v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 6343

Buddhadeb Gayen v. W.B. State Electricity Distribution Co. Ltd., (Kausik Chanda, J.), 2025 SCC
OnLine Cal 6364

Buland Javed v. Howrah Regional Manager, (Kausik Chanda, J.), 2025 SCC OnLine Cal 6363
Central Board of Trustees v. Union of India, (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 6370

CIT v. Minto Park Estates (P) Ltd., (T.S. Sivagnanam, C.J. and Chaitali Chatterjee (Das), J.), 2025
SCC OnLine Cal 6323

CIT V. Zulu Merchandise (P) Ltd., (T.S. Sivagnanam, C.J. and Chaitali Chatterjee (Das), J.), 2025
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Dhan Bahadur Gurung v. Ashit Rana, (Sabyasachi Bhattacharyya, J.), 2025 SCC OnLine Cal 6319
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